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the names of touri&n schemes being 
implemented by or under considera- 
tion of India Tourism Development 
Corporation in respect of the Nalanda 
district of Bihar State and full details 
in this regard?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSHO- 
TTAM KAUSHIK): The Five Year
Plan (197a— 83) of the I.TJD.d. does 
not envisage any tourism scheme in 
the Nalanda District of Bihar State.

For regulating the development of 
tourist facilities at delected atchaeolo- 
gical monuments of tourist interest in 
such a manner as to preserve their en
vironmental characteristics, the De
partment of Tourism had commission, 
ed ihe Town and Country Planning 
Organisation, Ministry of Works & 
Housing to prepare master plans 
(L&nd-use plans) of selected centres. 
The master plan of NaHmda has been 
completed. The master plan which has 
been approved by the Government of 
Bihar, is proposed to be implemented 
in consultation with the State Gov
ernment.

Employment for Unemployed Pilots

787. SHRI BIRENDRA PRASAD: 
SHRI P. K. KOOTYAN:

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleated to state:

(at) that number of unemployed 
pilots are increasing in the country 
from last ten years and what are their 
numbers fa India, State-wise; and

(b) what plan Government of India 
proposes to give employment to the 
unemployed pilots?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSHO- 
TTAM KAUSHIK): (a) There has
been no appeciable increase in the 
number of unemployed pilots in the 
preceding three year*. State-wise 
break up of febout 200 unemployed 
commercial pilot*s licence holders is 
being collected and will be placed on 
the table of the Sabha.

(b) The following steps have been 
taken by Government to assist the Un
employed trained pilots in securing 
employinent: —

(1) Rules for recuritment to the 
t>oit df Assistant Aerodrome Officer 
in the Civil Aviation Department 
were amended in 1971 to make un
employed pilots eligible for appoint
ment as Assistant Aerodrome Officer;

(2) Organisations like Indian Air
lines, Air India and International 
Airports Authority of India were 
advised to utilise the services of 
these unemployed pilots wherever 
possible;

(3) The Directorate of Agricul
tural Aviation was requested to pro
vide lobs to such pilots wherever 
possible;
01) State Governments were re
quested to give consideration to 
Commercial Pilots Licence holders 
for employment under them, 
wherever possible;

(5) A proposal for setting up third 
level air services is under considera
tion. It is expected that a number 

of unemployed pilots will be able to 
secure employment, when this 
scheme is implemented.
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